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Shri Swaran Singh: If he takes it
that way, I should not have said that,
particularly when he has no shirt and
he cannot....
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Shri Swaran Singh: That was fac-
tually also correct.

Shri Kapur Singh: Apart from
preaching non-proliferation and par-
tial test ban treaty, what other seri-
ous steps do the Government propose
to take to defend ourselves against
imminent nuclear blackmail and
threat? This is what the House
wants to know and not the other
inanities.

Shri Swaran Singh: This question
is about disarmament and non-proli-
feration. About our defence pre-
paredness I am sure that the hon.
Member and the House are aware of
the statements that have been made
from time to time by my colleague,
the Defence Minister. I have nothing
to add to- what has already been
stated by Shri Chavan in this con-
nection.
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Shri Swell: May I know whether
the deporting of the Rev. Michael
Scott has led to the improvement of
the situation in Nagaland and whe-
ther the reported resignation of the
Ao Ministry is a step towards the
improvement in that direction?

Shri Dimesp Singh: The hon. Mem-
ber has referred to the reporting of
Rev. Michael Scott . . .

Mr. Speaker: One is “deporting”
and the other is “reporting”.

Shri swell: They are both in diffe-
rent contexts.

Mr. Speaker: The first is the
deporting of Rev. Michael Scott......

Shri Swell:. .and the second
is the reported resignation of the Ao
Ministry, .
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Shri Dinesh Singh: The Govern-
ment felt that the presence of Reve-
rend Michael Scott in Nagaland was
not helpful to finding a solution and
as such he has been sent out. We
feel that it was a good thing for him
to have been sent out at that time.
So far as the position of the present
ministry in Nagaland is . concerned,
that is a matter which is being dis-
cussed in the Assembly there.

Mr. Speaker: Has his
proved the position?

going im-

Shri Dinesh Simngh: 1 said that his
going has improved the position.

Shri Daji: In these papers any
letters addressed by Reverend Michaed
Scott to (a) Pakistan, (b) any other
foreign power and (c) regarding
training of underground Nagas dis-
covered?

Shri Kapur Singh:
ticular.

China in par-

Shri Dinesh Singh: I am afraid, [
cannot say categorically off-hand, but
so far as my information is, there
are no specific letters to any powers
but general letters which have beem
circulated to other governmentsa

Shri Tyagi: Will you lay them on the
Table of the House?

Shri Daji: It is not off-hand.
Notice has been given and we are
entitled to a reply.

Bhri Dinesh Singh: As I said, from
these 44, so far as my information
goes, there are no specific letters to
other powers but general letters
which have been sent to all the
powers and which have been circu-
lated to many foreign countries.

Shri Hari Vishnu Kamath: What de
they mean by not specific, but gene-
ral?



F1733

8hrl Daji: Will the letters be pliced
on the Table of the House?

Shri Dinesh Singh: I think, it might
be better, if T may suggest, that we
ghall place it in the Library.

Mr, Speaker: That ig all right.
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st e : & 7w arn
AT 3 o Ry T X O @
# wiafafen) & g9 ¥ v fafew goe
® W formr &, 9 3@ W ES gU T
THT 1 faag wIET WL § 07
sEra o & 7 afz gf, Y 9w g
Y wr wfafwr & ?

sitfem fag: s fFqre ¥ @g
& 5 frdwna A R &

WA Wt w7 fedr
a7 §? ’

Shrimati Savitri Nigam: It is very
clear now from the various state-
ments and letters published and
printed by Reverend Michael Scott
shat he is in constant negotiations
with the Naga rebels. Does the hon.
Minister not think it proper to inform
the British Goverrment and seek
their co-opration in putting an end
to this sort of activity which is very
much against Indian interests and in
every way our affiliation as a mem-
ber of the Commonwealth?
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Shri Dinesh Singh: The situation
in Nagaland is our internal problem
and we would not like any interfer-
ence from any other power.

Shri S. M. Banerjee: May I know

whether it is a fact that befare
Reverend Michael Scott left India
there are many letters in those

‘letters, which are in the possession of

the Government, which he addressed
to the various countries giving them
the picture that Nagaland is a sepa-
rate entity and should remain sepa-
rate? That is exactly what he is do-
ing from England, ’

Mr. Speaker: The letters are being
placed in the Library.

Shri S, M. Banerjee: He is still
influencing the Naga rebel leaders
who are likely to meet the Prime
Minister for demanding a separate
Nagaland,

Shri Dinesh Singh: It is true that
Reverend Michael Scott has been
pleading for a separate Nagaland.

Mr. Speaker: Is he still influencing
the Nagas to demand a separate
sovereign State? -

Shri Dinesh Singh: He is obviously
in touch with Phizo and others and
I suppose he continues to take the
same line. .

Shri Hem Barma: Is it not a fact
that Rev. Michael Scott has already
started his campaign of slander and
lies against India with headquarters
in London and he has proposed that
he is, very recently, approaching the
U.N. Secretary General to be an arbi-
trator in the Indo-Naga dispute, as
he calls it, and, if it is so, it is not
a fact that the Rev. Michael Scott,
who enjoyed the Congress hospita-
lity for a couple of years in Nagaland
and did all the mischief he could do,
is continuing to do the same mis-
chief from London, and may | know
whether our Government are going
to approach the British Government
and tell the British Government



3143 Written Answers
point blank that the Government of

India will never tolerate this un-
friendly act? *

Shri Dinesh Singh: We can tell the
British Government if it is so desir-
ed. But the British Government is
already aware of our feelings in this
matter . .

Shri Hem Barua: You will not tell
shem (Interruption).

Bhri Dinesh Singh: Even when he
was here, the House knows that he
wrote the letter to the Secretary-
General and the United Nations and
no action has been taken on it. It
3s quite a matter in which we can
certainly request the British Govern-
‘ment and inform them that this is
happening. The statement has been
made here and they know it. The
Prime Minister has already mention-
ed it to the Prime Minister of the
United Kingdom. I do not think it
would be desirable to take it up in
any stronger form.

Shrimati Savitri Nigam: The reply
©of the hon. Minister was very wrong.
It may be an internal matter. But it
concerns us.

_ Mr. Speaker: The question is whe-
ther it would be profitable as well as
desirable if our present sentiments,
strong as they are, are conveyed to
the British Government just at this
moment,

" The Prime Minister and Minister of
Atomic Energy (Shrimati Indira
Gandhi): If/1 may intervene, I have
conveyed this to the British Prime
Minister,

Shri Hem Barua: I could'nt follow
dhe answer,

Mr. Speaker: This has been con-
veyed to the British Prime Minister.

Shrimati Savitri Nigam: What was
the reaction?

Mr. Speaker: How can that be said
mow? Shri Bhagwat Jha Azad,
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S8hri Hem Barua: The hom. Minis-
ter of State for External Affairs said
that we can communicate but they
already know it. The Prime Minister
says that she has already communi-
cated it. The question arises as te
what is the reaction of the British
Prime Minister to our Prime Minis-
ter's suggestion. What is his reae-
tion?

Mr, Speaker:
Azad.

Shri Hem Barua: She is om the
point of getting up and telling us.

Shri Bhagwat Jha
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The Minister of External Affairs
(Shri Swaran Singh): (a) and (c).
The Government of India send good-
will and special delegations of Mem-
bers of Parliament and other impor-
tant persons to explain our view-
point abroad from time to time.
This is a continuous process and the
Government have not discontinued
sending such delegations abroad.

(b) No, Sir, the Government are
fully aware of the utility and impor-
tance of such delegations during
peace time.
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